National Company Law Tribunal ITEMNO : 13

Allahabad Bench
CP No. (IB) 381/ALD/2019

ATTENDENCE - CUM-ORDER SHEET OF THE HEA
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‘ CP NO. (IB) 381/ALD/2019

Sh. Sanchit Garga alongwith Sh. Namman Rajvanshi, Advocates for the

petitioner/operational creditor

]

- Hence, notices be issued on similar matter, which is listed for admission after notice

"N

i.e. from serial no. 19 to 34 and the notice have also been issued upon the corporate

debtor in pursuant of that the corporate debtor appeared for the reply.

Therefore, considering this, the case of petitioner also same footing therefore let

notices be issued upon the corporate debtor.,

List the matter on 17% Octdber, 2019.
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~ A.R.K. SINHA
MEMBER (J)
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